FORMA

(Under Regulation 6 of Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF CREDITORS OF SRASTHI BUILDCON PRIVATE

LIMITED

Particulars

1.Name of Corporate Debtor
2.Date of Incorporation

3.Authority under which
incorporated/registered
4.Corporate Identity Number (CIN)
5.Registered Office Address and
principal office of corporate debtor

6.Insolvency Commencement Date
7.Estimated Date of Closure of
Insolvency Resolution Process
8.Name and registration number of
insolvency professional acting as
Interim resolution professional

9.Address and email of interim
resolution professional, as registered
with the Board

10.Address and email to be used for
correspondence with the interim resolution
professional

11.Last Date for Submission of Claims

12.Classes of Creditors (if any), under
clause (b) of sub-section (6A) of section
21, ascertained by Interim Resolution
Professional

13.Name and Address of Authorised
Representative (if applicable)
14.Relevant Forms and

Details of Authorised Representative

Details

Srasthi Buildcon Private Limited
24/09/2012

ROC, Gwalior

U45200MP2012PTC029268
189, Maida Mill Road, Near Jinsi
Square, Bhopal 462008, Madhya
Pradesh

07/11/2025

05/05/2026

Mayuri Daga
Reg No.-IBBI/IPA-003/IPA-ICAI-N-
00459/2024-2025/14467

194, Om Shiv Colony, Lalghati, Bhopal
462030
Mayuri_lunawat16@yahoo.com

194, Om Shiv Colony, Lalghati,
Bhopal,462030
Cirp.srasthi@gmail.com

21/11/2025 (14 days from the date of
order)
Not Applicable

Not Applicable at this stage

Web link:
htts://ibbi.gov.in/en/home/downloads
Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of Srasthi Buildcon
Private Limited on 7" November 2025.The creditors of Srasthi Buildcon Private
Limited are hereby called upon to submit their claims with proof on or before 21t
November 2025 to the Interim Resolution Professional at the address mentioned
against entry no.10. The Financial creditor belonging to a class, as listed against entry



no.12, shall indicate its choice of authorised representative from among the three
insolvency professionals listed against entry no.13 to act as authorised representative
of the class in Form CA-Not applicable.

Submission of false or misleading proofs of claims shall attract penalties.

Digitally signed by

f52fb4ca-1710 fsafbaca-1710-4569-b945-

cf6b4e94b1e8

_4569_b945- DN: cn=f52fb4ca-1710-4569-

b945-cfob4e94b1e8

cféb4e94b1e8 pate:2025.11.12 14:15:09
+05'30"

Mayuri Daga
Interim Resolution Professional

Reg No. IBBI/IPA-003/IPA-ICAI-N-00459/2024-2025/14467
AFA: AA3/14467/01/311225/301196 Valid upto 31/12/2025

Date: 10/11/2025
Place: Bhopal
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Chlfﬂ I‘[t tIB Bhopal, Tuesday, November 11, 2025 Clty 5

Dy CM Shukla inaugurates

AAVAS FINANCIERS LIMITED
(CIN:L65922RJ2011PLC0O34297) Regd. & Corp. Office: 201-202, 2nd Floor, South End Square,
Mansarovar Industrial Area, Jaipur. 302020

AUCTION NOTICE

Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8(6) of the Security Interest (Enforcement) rules, 2002
Notice is hereby given to the publicin general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to
the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Creditor, will be sold on "As is
whereis"," Asiswhatis ", and 'Whatever there is" basis. The details of the cases are as under.

& Avas

FINANCIERS LTD

SAPNE AAPKE SAATH HAMAARA

Name of Borrowers/ Date & Date i Reserve | Earnest [ pate & | Place of Tender
Co-Borrowers/ Dues As on 13’?(?)%1’213& pos. De;ﬁ:,'::ﬂ; of Price For | MOV | Time of Sg'ﬁé"n' % Aucton st
° ° Guarantors/Mortagors Notice  |ession Property | Property| Auction |Aavas Financiers Ltd.
Crlc et tO urnament ln ewa AARATI BAI, CHOTELAL Rs. 81UL24 | 26 |PH.N.33, WARD NO.02, HOUSE NO.208/1, | Rs. Rs. | 1100 |1STFLOORCA31,
CHOTELAL 7,40,161.00/- | Rs.494313/- | MAY |VILL KANJHAR, TEH BHIKANGOAN, DIST- 2418000/- | 241800/- | AM TO |RADHA VALLABH,
GUARANTOR : RAJESH DUESASON |DUESASON4| 25 |KHARGONE(WEST NIMAR) M.P-451331 01.00 |MARKET
KUMAR 03NOV 2025 | JuL2024 ADMEASURING 5395 SQ.FT PM 12 |PARISHAR,
(AC NO.) LNKHA00621- DEC |KHARGONE-
Rewa: Deputy Chief Min- N e al al do l stature, pointing to recent | |220184537 2025 451001, MADHYA
ister Rajendra Shukla in- atIOIl t ent on ISp ay successful events like the SH-
i ini ’ i DEVI LAL, ASHOK ASHOK, Rs. 9JAN24 |8 MAY |THE PLOT(SURVEY NO.19/2)GRAM- SUKADI Rs. Rs. 11.00 |1ST FLOOR,
augurated the 10th edi = e — Sainik Schools’ National | {7 2 6,24,044.00/- | Rs.407299/- | 25 |TEHSIL-MAHIDPUR,DIST- UJAIN MADHYA | 552000/~ | 55200/- | AMTO [KHANNA
tion of the Late Bhalya Lal * 3 X jt e P L Vg -\_"'\ ﬂ o SpOI'tS .C'OmpetltIOIl and (AC NO.) LNALO00622- DUES AS ON |DUES AS ON 4 PRADESH 456441 ADMEASURING 600 01.00 |OPTICALS, OPP.
Shukla Memorial Tennis R ok A . 70 the felicitation of Navy | [230228766 03 NOV 2025 | JAN 2024 SQFT PM12 |NARANG
Ball Cricket Tournament 3 - Y Chief Admiral Dinesh Tri- zDoEzcs ES@SE%
at the University Stadium, pathi and Army Chief ULAIN-
highlighting Rewa’s emer- General Upendra Dwive- 456010, MADHYA
gence as a hub for major di. Shri Shukla also made PRADESH-INDIA
i DINESH JOSHI, MR. SAJAN Rs. 8JUL22 15 |AHOUSE NO 173, WARD NO 11, PH NO 65, Rs. Rs. 11.00 |1ST FLOOR,
events. a major announcement, || 0" 8,42,909.00/- Rs. MAY |SITUADTED AT VILLAGE BAMANAPATI, 979200/- | 97920/- | AMTO |KHANNA
Shukl d that th h d h
ukla stated t _at t ] e stapng that to ay 1S a nis- DHARMENDRA JOSHI, DUESASON | 377711.41/- 25 |BADNAGAR, UJJAIN, MADHYA PRADESH 01.00 |OPTICALS, OPP.
tournament, organized in toric day for Rewa and the | [ MRs. LONGA BAI 03 NOV 2025 [DUES AS ON 5 ADMEASURING 1200 5Q. FT. PM12 [NARANG
i ; i i ; GUARANTOR : MRS. JUL 2022 DEC |COMPLEX,
meri(lory (f)f hhls social eﬁltlre Vlndhyaf{.eg}llon, aS | | o e ALYA BAI 2025 |FREEGAN),
‘1’3\71‘1”. erL | Selllt lflr, 'ﬁatfe the 72'391%“;}2. lgff't 'S?lr- (AC NO.) LNUJJ00616- UJIAIN-
alya La ukla, will ot- vice to Delhi officially | |170030940 456010,MADHYA
fer Rewa residents a commenced. He de- PRADESH-INDIA
; iom - ; i _ | | GOUTAM SUTHAR, MRS. Rs. 17 DEC21 24 | PROPERTY SITUATED AT HOUSE NO.26, PH. Rs. Rs. 11.00 |PLOT NO.51 FIRST
Chéllnce to witness nation scribed the new air con- | |FORTRAETRER IR | o 01 2% 00/ Rs. MAR |NO.25, KHASRA NO. 720, WARD NO.0L, VILL | 682560/- | 68256/ | AM TO |FLOOR 14/3
al-level crlcketlng talent. nectivity as a blg leap VIKAS SUTHAR DUES AS ON | 329076.41/- 25 |MORVAN, TEH JAWAD, DIST NEEMUCH, 01.00 |VIKASH NAGAR
He noted that the event for the region’s develop- | |GUARANTOR : MR. 03 NOV 2025 | DUES AS ON MADHYA PRADESH ADMEASURING 810 SQ. PM12 [LIC ROAD, NEAR
also provides a crucial ment. The tournament is (S:EV’:‘ON’)*ESLA Nfgg:s’;f; 13DEC21 ' DEC [ena! om
platform for local players e being held from Novem- | |3g0021417 NEEMUCH-
to showcase their skills. phasized Rewa’s growing ber 10 to 16. 458441, MADHYA
PRADESH-INDIA
FORM A HATE SINGH, MRS. Rs. 8 AUG 22 16 |PLOT ON SURVEY NO.244, SITUATED AT Rs. Rs. 11.00 |1ST FLOOR,
U . . SANGITA BAI 8,86,698.00/- Rs. MAY |VILLAGE:ETAWA, P.H. NO. 84, WARD NO.01, | 453600/- | 45360/- | AMTO |KHANNA
r m nder Regulation 6 of Insolvency and Bankruptcy Board of India (Insolvency GUARANTOR : MR. NITIN | DUESASON | 420971.41/- | 25 |TEHSIL:MAHIDPUR, DIST:UL/AIN, MADHYA 01.00 |OPTICALS, OPP.
Resolution Process for Corporate Persons) Regulations, 2016) JAISWAL T 03 NOV 2025 | DUES AS ON 3 PRADESH ADMEASURING 540 SQ. FT. PM 12 |NARANG
FOR THE ATTENTION OF CREDITORS OF (AC NO.) LNUJJ00617- AUG 2022 DEC |COMPLEX
[ B SRASTHI BUILDCON PRIVATE LIMITED 180059456 2025 |FREEGANJ,
V I | a I PARTICULARS DETAILS UJJAIN-
e . — 456010,MADHYA
Wa eS ]-n Op 1. [Name of corporate debtor Srasthi Buildcon Private Limited PEF;?AODgéH-INDI A
. . 2. |Date of incorporation 24/09/2012 ISHVARSINGH Rs. 8JUL24 16 | HOUSE PART OF LAND SURVEY NO. Rs. Rs. 11.00 |1ST FLOOR,
Thousands attend AGM desplte lack of Rallway perks Authority under which incorporated / ROC. Gwali ISHVARSINGH, RAHUL 6,22,250.00/- | Rs.503888/- [ MAY [128/7/1(PRESENT LAND SURVEY NO. 881280/~ | 88128/- | AMTO |KHANNA
' e (|3 [ eistered » awallor SINGH, SHOBHA BAI DUES ASON |DUESASON 4| 25 |[128/7/3/2) GRAM TAIPUR, GRAM 01.00 |OPTICALS, OPP.
n s ey : registered __ (AC NO.) LNUJJ16122- 03NOV 2025 | JuL2024 PANCHEYAT BHIMAKHEDA, P H. NO. 74/120, PM12 [NARANG
L 4. |Corporate Identity Number (CIN) U45200MP2012PTC029268 230233407 (ss ANDAR DEC [COMPLEX,
‘ P ! _ il 2dl ) TEH MAHIDPUR, DIST. UJJAIN 2025 | FREEGANS
5. |Registered Office Address and principal |189, Maida Mill Road, Near Jinsi (M.P) ADMEASURING 56.88 SQ. METER UnAIN.
office of corporate debtor Square, Bhopal 462008, Madhya Pradesh 456010_,\/, ADHYA
6. |Insolvency Commencement Date 07/11/2025 PRADESH-INDIA
7. | Estimated Date of Closure of Insolvency |05/05/2026 JAYRAM SINGH GURJAR, Rs. 8 MAR 22 14 [H.NO. 15 SITUATED IN GAON ABADI, AT VIII Rs. Rs. 11.00 |1ST FLOOR,
Resolution Process MRS. INDAR BAI 10,15,401.00/-| Rs.500876/- | MAY K/IAA'\‘DKI-/IA\FAYPARVJSEQQ';ADNnﬁkzlsSJRl:#éIglsloo 2516000/- | 251600/- | AM TO |KHANNA
GUARANTOR : MR. DUES AS ON |DUESASON7| 25 01.00 |OPTICALS, OPP.
8. | Name and registration number of Mayuri Daga BHUPENDRA B 03NOV 2025 | MAR 2022 SQ. FT. PM 12 |NARANG
insolvency professional acting as Interim | Reg No.-IBBI/IPA-003/IPA-ICAI-N- (AC NO.) LNUJJ00618- DEC |COMPLEX,
resolution professional 00459/2024-2025/14467 190100443 2025 |FREEGANJ,
9. |Address and email of interim resolution | 194, Om Shiv Colony, Lalghati, 5’;’6‘(\)'1%',\,, ADHYA
professional, as registered with the Board | Bhopal 462030 PRADESH-INDIA
Mayuri_lunawat16@yahoo.com KANEL Rs. 6 MAR 25 20 |PLOT NO-C-39, MAA VINDHYAVANSINI Rs. Rs. 11.00 |Ground Floor, AB
; i i RAMESHCHANDRA, 14,09,574.00/-| Rs. 1280664/- | MAY [TOWNSHIP, VILLAGE-MANAWAR, TEHSIL- | 1184000/ [ 118400/- | AM TO |Road , Opposite HP
Bhopal: The West Central and passes (PTOs)—has as- | |10{Address and email to be used for 18?14‘ Olnleszh(')\ég olony, Lalghati RANJANA BAI O e O | B 1280664/ | WAY | PANAWAR, DIST-OHAR MADHYA PRADESH 0100 |Pertol Pump.
Railway Employees Union tonished both the railway correspondence with the interim resolution | Bhopal,462030 (ACNO.) LNDMDO00621- | 03 NOV 2025 | MAR 2025 454446 ADMEASURING 800 SQ FEET PM 12 |Dhamnod , Dist-
(WCREU) made a powerful administration and rival professional Cirp srasthi@gmail.com 220224798 DEC  [Dhar- 454552-
statement on Sunday witha labour organizations. 11. | Last Date for Submission of Claims 21/11/2025 (14 days from the 2025 maDdlfAva Pradesh,
i i Z -a- date of order;
massive, kllomet.re qnd a WCREU leqder Mukesh T TCrediors (7 q - ) KARAN GAUND, TEJI BAI Rs. 10 JAN 25 21 |H.NO. 42, SURVEY NO.-785/2, P. H. NO. 20. Rs. Rs. 11.00 |1ST FLOOR,
half-long rally duringitsan- ~ Galav, addressing the 23rd | |12/ Classes of Creditors (if any), under  ~ NotApplicable (AC NO.) LNU}J17423- 7,48,813.00/- | Rs.580317/- | MAY [SIDDHIPUR NIPANIYA, TARANA, UJJAIN. 593920/- | 59392/- | AM TO |KHANNA
nual AGM in Bhopal, draw-  convention, thanked every g'f”:;’c(et’r)t;’lﬁ]gg%;?&té?ﬂn (?R%)sglfufﬁaﬁlon 240342734 DUES AS ON [DUESASON9| 25 |ADMEASURING 1200 SQ.FT. 01.00 |OPTICALS, OPP.
i iaaL ; » SCE 03 NOV 2025 |  JAN 2025 PM 12 |NARANG
ing thlousarlids of enthusias dedlcgted co(rinrade f(;; the Professional DEC. |COMPLEX,
tic rail workers. record attendance, atfirm- | EaTName and Address of Authorised Not Applicable atthis stage 2025 FREEGANJ,
The rally has become a  ing that the crowd solidified Representative (if applicable) UJJAIN-
; i ; _ ) i 456010,MADHYA
gilsoerog ﬁlskgﬂeger};?zlél tesbg_ ;f;eﬂ(fén [L)llnoi}(l)enes H%eeelznf?g} 14/ (Relevant Forms and Web link: htts://ibbi.gov.in/en/home/ PRADESH-INDIA
iallv si h C, esp ized that th ) p 1 Details of Authorised Representative downloads KIRAN SHUKLA, RAJEEV K Rs. 130CT 23 26 |KHASRA NO.-93/2/1, PATWARI HALKA NO.- Rs. Rs. 11.00 |GROUND FLOOR,
Cla ¥ Sllnce ﬁ € union re-  size ht' at the unions rela- Not Applicable SHUKLA 13,66,042.00/- Rs. 1516851/ | MAY |26/52, RN.M DEVRI TEH DEVRIVILLAGE - |1255200/- | 125520/~ | AMTO. |INDRA PALIWAL
ant Y Osé the recoglnltloln tions lfl) llf n;) t ]gls_t 1()"rgan1- Notice is hereby given that the National Company Law Tribunal has ordered the (zlzgzriga)oliwpmozzu- g3u§éeszgzl\é DU(ECSTAZSOCZ);‘ 5[ 2 |oistricT - RAISEN, MADHYA PRADESH, F?,\l,,'oloz HM(;L,:S;\E,Q ANA
election. Consequently, ral-  zational, but familial. commencement of a Corporate Insolvency Resolution Process of Srasthi Buildcon 464774 ADMEASURING 560 SQ. FT. DEC |PRATAP
ly attendees did not receive Jabalpur Divisional Pres- |[Private Limited on 7th November 2025.The creditors of Srasthi Buildcon Private 2025 |WARD,INFRONT
the usual railway facilities ident B.N. Shukla and Divi- Limited are hereby called upon to submit their claims with proof on or before 21st OF PATHAK
5 November 2025 to the Interim Resolution Professional at the address mentioned against CHAWL, SANDIYA
often granted for such sional Secretary Comrade entry no.10. The Financial creditor belonging to a class, as listed against entry no.12, shall ROAD, SBI ATM,
events, lnCh.ldmg free pass- Romesh MISth asserted | [indicate its choice of authorised representative from among the three insolvency PIPARIYA-
es and spe(;]al leave. that the convention proved professionals listed against entry no.13 to act as authorised representative of the class in 461775,MADHYA
Despite the lack of offi-  their true strength lies not gﬁLTn%éigoéfafg?slgzglriisleadingproofsofclaimsshallattractpenalties SD/- B
i i i ini i ' - KRIPAL SINGH, DEEPA Rs. 6 MAR 25 22 |PLOT NO-1342, KHASRA NO. 156/50, Rs. Rs. 11.00 |H. NO. 169 WARD
cial suppfort, ﬂlle ma?swe n agm‘l‘r.ustratlve perks but Interim Resoluti 'l\favt“" pagal MEWADA 5,19,724.00/- | Rs.449914/- | MAY |SITUATED AT WARD NO. 16, SUNDAR 684000/- | 68400/~ | AM TO |NO. 16, MIDDLE
turnout o  EIMpIOyees from  1n the “immense coopera- Date: 10.11.2025 ierim nesoliion Projessiona (AC NO.) LNAST00718- DUES ASON |DUESASONG5| 25 [NAGAR ASHTA, TEHSIL-ASTHA DIST-SEHOR 01.00 |OF BHOPAL NAKA
all three rail divisions—who  tion and support received ate: 10.11. Reg No. IBBI/IPA-003/IPA-ICAI-N-00459/2024-2025/14467 190084313 03NOV 2025 | MAR 2025 MADHYA PRADESH 466116 ADMEASURING PM 12 |AND DHARM
used their personal leave from the employees » Place: Bhopal AFA: AA3/14467/01/311225/301196 Valid upto 31/12/2025 950 SQ.FT. DEC |KATE, KANNOD
2025 |ROAD, NEAR
LAXMI VILAS
188 blackbucks IDFC FIRST Bank Limited — BANK ASHTA
466116,MADHYA
(erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and Bank PRADESH-INDIA
relocated tO bOOSt presently known as IDFC FIRST Bank Limited) PRABHULAL BHILWADA, Rs. 50CT24 | 27 |HOUSE NO.69,GRAM TAKRAWADA, NEAR Rs. Rs. | 11.00 |1STFLOOR,
CIN : L65110TN2014PLC097792 SAGAR BAI, RUKMA BAI 11,91,571.00/-| Rs. 1027543/- | MAR |TEJAJI MANDIR, P.H.NO. 15 THESIL-NAGDA | 2592000/ [ 259200/- | AM TO |KHANNA
. Registered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031. AC NO.) LNHRT00520- DUES ASON |DUESASON 4| 25 [TOWN S.0 NAGDA UJJAIN MADHYA 01.00 |OPTICALS, OPP.
( )
VDRT C eeta Pl‘()] ect Tel : +91 44 4564 4000 | Fax: +91 44 4564 4022 210156447 03NOV2025 [ OCT 24 igﬁgﬁ;‘dk’fﬁg’isghhlgg??S PM12 |NARANG
- DEC |COMPLEX,
- 2025 |FREEGANI,
Damoh: The Veerangana Durgavati Tiger ULIAIN-
Reserve (VDTR) is proactively preparing , , ) 456010,MADHYA
for the upcoming Cheetah relocation by The following borrowers and co-borrowers availed the below mentioned secured loans from IDFC FIRST PRADESH-INDIA
significantly enhancing its prey base. A to- Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently PRAHLAD, MRS. SANEETA Rs. 6 FEB 20 23 | PATWARI HALKA NO.42, WARD NO. 06, Rs. Rs. 11.00 |OFEICE NO. 303
ta% of 188 Blackbucks (Kala Hiran) have known as IDFC FIRST Bank Limited) The loans of the below-mentioned borrowers and co- borrowers have BAI 7,67,697.00/- | Rs. 180061.41 | APR |GRAM-SHAHPURA, GRAM PANCHAYAT- 1075200/- | 107520/- | AM TO |3RD FLOOR, THE
. been secured by the mortgage of their respective properties. As they have failed to adhere to the terms and | | [ GUARANTOR : RAM DUES ASON |/-DUESAS ON| 25 |SHAHPURA, JANPAD PANCHAYAT- y 01.00 |GRACE, PLOT NO.
been successfully released into the Re- S . > ! > PRASAD 03NOV 2025 | 6 FEB 20 DEPALPUR, TEHSIL- DEPALPUR, DISTRICT PM 12 |18 2, KIBE
serve’s expansive grasslands Blackbucks conditions of the respective loan agreements and had become irregular, their loan were classified as NPA as (AC NO.) LNIDROOG16- INDORE, MADHYA PRADESH. DEC  |comPOUND
are considered a preferred fe species for || Per the RBI guidelines. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First 170036951 ADMEASURING 1080 5Q. FT. 2025 |MADHUMILAN
cheetahs, makin: ptheir abLFnlenge crucial Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) are SQAURE, INDORE-
for the su’ ceess 0§th e proiect mentioned as per respective notices issued more particularly described in the following table and further giiogééﬂﬁﬁgm
e p f . . interest on the said amounts shall also be applicable and the same will be charged as per contractual rate
The translocation followed persistent with effect rom their respective dates RAJAAN BAI, PUR SINGH Rs. 8AUG24 |9 APR [HOUSE NO. 24, P.H. NO. 06, WARD NO. 08, Rs. Rs. , 11.00 |GUNA BYPASS
requests from farmers in the Shajapur : GUARANTOR : BANE 9,77,450.00/- | Rs.734125/- | 25 |VILL. CHEEBARHKHURD, TEHSIL 792000/~ | 79200/- [ AM TO |TIRAHA, OLD AB
Raclllge where the antelopes were ca]uin)ng Sr Loan Type of Section 13 (2) | Outstanding amountas | | [SINGH DUES AS ON | DUES AS ON 6 K AR P NS 01.00 |ROAD,
, B No. Account No. ; Section 13 (2) Noi (AC NO.) LNBIA00622- 03NOV 2025 [ AUG 2024 465679 ADMEASURING 1320 SQ. FEET PM12 [BIAORA,DIST -
crop damage. Responding to the concerns, Loan Notice Date | per Section 13 (2) Notice| | |53 -7 DEC  |RAJGARH-
the government decided to rescue and shift || 1 104123551 LOAN AGAINST PROPERTY 11.10.2025 5,12,145.09/- 2025 |465674,MADHYA
the tanlniﬁls 1 th? VDIR. t}ll-lnllSIIZlnlgbhe%(l- NAME OF BORROWERS AND CO-BORROWERS : 1. JAYSINGH KARAN SINGH 2. SORAM BA RAJESHWARI BHOURE R 5FEB 25 29 |KHASRA NO-431/1 P.H.NO-97, SITUATED AT R R 11.00 ::’:FDLESZF:’\F"T'OA'I'
T rafion saw 3 S. - H.NO-97, s. s. X .
;:I?(E)VS dsin t&vg Ztaclhgs—sall% inetheafcirstuefng PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF PROPERTY/PLOT AREA 2000 SQ. FT.| | | NIKFHLESH KUMAR 26,97,507.00/-| Rs. 2608236/- | APR | MOUZA BHIHAWADA, CIRCLE SEONI 02, | 3120000/- | 312000/- | AM TO [NO. 6472, BESIDE
35 in the second. With this addition, the to- SITUATED AT SURVEY NO. 187, P.H.NO. 22, VILLAGE: MALAKPUR, TEHSIL: SONKATCH, DISTRICT: GARHWAL &Rs. & Rs. 411480/-| 25 ;E)ﬁh%g&mgg{)ggg&“;yp 01.00 |LIC OFFICE,
: tal  Black. || EWAS, MADHYAPRADESH-455118, AND BOUNDEDAS - EAST-HOUSE ~ OF SOUDAN  SINGH (ACNO.) LNSEO00720- | 438,007,007 | PLESASON o P |oaore oty
mmmm b%ck p(?[():u: CHOUDHARY, WEST: HOUSE OF JASMATSINGH, NORTH: ROAD, SOUTH: LAND (BADA) OF SAJJAN LNSE009522-230261805 03 NOV 2025 2025 |JABALPUR ROAI’D,
. I SINGH SENDHAV SEONI-
:F-’IEIW Hy. lation in the 480661, MADHYA
- Reserve now || You are hereby called upon to pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First PRADESH-INDIA
qa%,/rr,wﬁ.s% '/2‘02150/,1?72025 exceed s ||Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) | | [sencHA AMARALAL, Rs. 9 MAY 24 26 | PRESENT SURVEY NO. 1982(0OLD SURVEY Rs. Rs. 11.00 |101, 1ST FLOOR,
// 3T / 2,000. Forest ||as per the details shown in the above table with contracted rate of interest thereupon from their JANIBAI SENCHA, 11,23,818.00/-| Rs.794554/- [ MAY g&.éﬁzg)[,) lﬁg%ﬁ%ﬁ;ﬂ%ﬁf& DHAR 1920000/ | 192000/~ [ AM TO [KANCHAN
y R S e o s 5 wr| | department || respective dates and other costs, charges etc. within 60 days from the date of this publication, failing \éu‘/EEEI\TTAOS:PI\Cl:\?EEN (I))3U15§)CSZ(?2'\; DU‘E\ASQSZ?‘N 6] 25 | ADMEASURING 24005Q. FT. F?r\lxioloz E/Léiisllscfiéo'
uieTepT URee seRAT ¥ fesiia R3] | teams are | | which the undersigned shall be constrained to initiate proceedings, under Section 13 (4) and section 14 VERFA DEC [,INDORE AH
Preft ¥ e fgeefia 7R EWS-357]| continuously || of the SARFAESI Act, against the mortgaged properties mentioned hereinabove to realize the amount | | | (AC NO.) LNDHA00621- 2025 |ROAD, DHAR-
ﬁ/sﬂnﬁﬂmﬁmm?ﬂgﬁgﬂﬁﬁﬂﬂ%ﬁg monitoring ||due to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank | | | 220222367 ey
T TR iR aifieral . 54 imi imi ibi -
B IR el Uit 3 ROR IR 31 =T thethtetr(ti}sl to lel-ted and presently .known as IDFC F_IRST Ba','k Limited). Funhér you are prohibited under SHRAVAN KUMAR, MRS. Rs. 6 SEP 21 16 |RESIDENTIAL PLOT NO. 39, GAON. ABADI, Rs. Rs. 11.00 |1ST FLOOR,
T % | 35 rotec €I | | Section 13 (13) of the said Act from transferring the said secured assets either by way of sale/lease or PAVAN BAI 9,55,860.00/- | Rs.392868/- | MAY |SURVEY NO. 94, WARD NO. 03, PATWARI 672000/- | 67200/- | AMTO |KHANNA
29 4 el @ 3 3O 2 6 SYER YN rom poach- otherwise. Sd/- Authorized Officer GUARANTOR : MR. DUESASON [DUESASON2[ 25 mtm) yg{tl),lg/TlLb-J f:IJgA“;;I,DTHHYA 01.00 |OPTICALS, OPP.
215 3 R 8 ey '|| ing and other || Date : 11.11.2025 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with SARDAR RATHORE 03NOV 2025 [ SEP 2021 PRADESH, ADMEASURING 800 5Q. FT. PgﬂEéZ ggm:gx
% RA MR ?fﬁ éwna threats. Place: DEWAS IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) (lggo’;‘z’jl;"'”’i°°618' 2005 |FRecoAn
T URvee Sol 3 wmeT 3t dew UJJAIN-456010,
; MADHYA
S ST oot e e | 2R s e o AP CAPRI GLOBAL HOUSING FINANCE LIMITED PRADESH-INDIA
IR e 31 P S aof T &t 2 Al RIGLOBAL Registered & Corporate Office: 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg,
SUNITA JI, MUKESH M Rs. 6 JAN 25 29 |PH NO 56 HOUSE NO 87 SR. NO 296 Rs. Rs. 11.00 |1ST FLOOR
BREC| X% @ PIE 3URi| | |HOUSING FINANCE LIMITED | gyer parel, Mumbai- 400013 , Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi~110060 AASHARAM JI 9,73,123.00/- | Rs.789235/- | MAY |VILLAGE JAMALPURA TAHSIL BADNAGAR & | 940000/- | 94000/- | AM TO |KHANNA
S (AC NO.) LNRTL16222- DUES ASON |DUESASON 3| 25 |DIST. UJJAIN ADMEASURING 2100 SQ. FT 01.00 |OPTICALS, OPP.
APPENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) 230275836 03 NOV 2025 [  JAN 2025 PM 12 [NARANG
DEC |COMPLEX,
Whereas, the undersigned being the Authorized Officer of Capri Global Housing Finance Limited (CGHFL) under 2025 |FREEGAN],
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in UJJAIN-
exercise of powers conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 456010, MADHYA
2002, Demand Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) PRADESH-INDIA
mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of receipt of VASUNIYA MANGIBAI, Rs. 6DEC24 |6 MAY [HOUSE NO. 298,, P.H.NO. 52/1, WARD NO. Rs. Rs. 11.00 |OFFICE NO-5,1ST
o= 36../T. T4/, T15. /20257188 the said notice. The borrower having failed to repay the amount, notice is hereby given to the Borrower (s) /| | | VASUNIYA GOVARDHAN | 7,36,400.00/- [ Rs.530390/- [ 25 |14 VILLAGE KANJROTA, TEHSIL SARDARPUR,| 903840/ | 90384/- | AM TO [FLOOR,
7 10.11.2025| | | Guarantor(s) and the public in general that the undersigned has taken possession of the property described (AC NO.) LNPTM16422- DUES ASON | DUES ASON 5 ?5'38 g&é{@' MP. 456116. ADMEASURING 01.00 |INDRASAN
/ /3] % herein below in exercise of powers conferred on him under Sub-Section (4) of the Section 13 of the said Act read | | | 230245917 03NOV2025 | DEC 2024 PgﬂEéz L%VYERMS:&TNO_R'
1 RG] Y e b o7 i R with Rule 8 of the Security Interest Enforcement rules, 2002. The borrower's attention is invited to provisions of 2025 |NEEMUCH ROAD
iferent Ufe gera A ey wR/gk sub —section (8) of section 13 of the Act, in respect of time available, to redeemthe secured assets. The borrower PITHAMPUR, !
BT B 9o Ggesig R EWS-356 in particular and the public in general are hereby cautioned not to deal with the property and any dealings with DISTRICT-DHAR-
St/ e 397 R AR R A TR & the property will be subject to the charge of CGHFL for an amount as mentioned herein under with interest 454774, MADHYA
*e thereon. PRADESH-INDIA
W TR Uit ferdl ¥ gof 8. 8f/Sfmi
WW@W/WEFWWWW S.Name of the Borrower(s) Description of Secured Asset Demand Notice| Date of Terms & Conditions: 1). The person, taking part in the tender, will have to deposit his offer in the tender form provided by the AFL which is to be collected from the above branch offices
AT |30 9 N.|/ Guarantor(s) (Immovab|e property) Date & Amount |Possession during working hours ofanyworkingday, super scribing “Tender Offer for name of the property “on the sea!ed envelope along with the Cheque/DD/pay order of 10% of the Reserve Price as
EEE ﬁ?_{:n aﬁaﬂ’s‘mﬁ%a’rm TORA 1. (Loan Account No. All That Piece And Parcel Of Property 14-08-2025 06-11-2025 Earnest Mor!ey Deposit (FMD) in favour of AAVA? FINANCIERS LIMIT'ED payable at Jafpur on/l?efore time of auction during office hours at the 'abc'we r'nentloned off.lcesA The sealed
A . . H envelopes will be opened in the presence of the available interested parties at above mentioned office of AAVAS FINANCIERS LIMITED The Inter-se bidding, if necessary will also take place
TN 15 9 e B iR At e W LNHLAST000030209 (Old) Being Plot, land area admeasuring 3500 Rs. . ) ) : L i . ) - o s :
¥ SRR Bl 3 PR Sq Ft, situated at land bearing S N 26,47,321/- among the available bidders. The EMD is refundable if the bid is not successful. 2). The successful bidder will deposit 25% of the bidding amount adjusting the EMD amount as initial deposit
Wﬁ wﬁ ? % 3R %ﬁmﬂﬁ_{ﬂ 50300000638187 (New) 1205' il ]l-JaKes aPHaRI ?gm\‘/s lér\'l\‘eY 0%' Mol ’ A,Z d Ward. N d immediately or within 24hrs after the fall of the hammer towards the purchase of the asset. The successful bidder failing to deposit the said 25% towards initial payment, the entire EMD
1 W LNHEAST000042097 (OId) / [1/K/5, . 0 , var 0. , Molana Aza ard, Nagar an deposited will be forfeited & balance amount of the sale price will have to be deposited within 15 days after the confirmation of the sale by the secured creditor; otherwise his initial payment
S{CI':TTS ot o @ 13 e e 50400000515888 (New) Tehsil Jaward, District Sehore, Madhya pradesh 466221, Bounded As deposited amount will be forfeited. 3). The Authorised officer has absolute right to accept or reject any bid or adjourn/postpone the sale process without assigning any reason therefore. If

fiR ot ot B 3 <of T8 & &
g ot B oot o 3% B DI 3y
1T T P} ST

YR,
TR TR UNHE FETTET

of our Ashta Branch)
Arvind Singh (Borrower)
Mrs. Radhika Bai (Co-Borrower)

Follows:, North:Land of Inder Singh, South: land of Chandar Singh, East:
Land of others, West: Land and Road

Place : SEHORE (Madhya Pradesh)

For Capri Global Housing Finance Limited (CGHFL)

Sd/- (Authorised Officer)

Date :11-11-2025

the date of tender depositing or the date of tender opening is declared as holiday by Government, then the auction will be held on next working day. 4). For inspection and Interested parties
who want to know about the procedure of tender may contact AAVAS FINANCIERS LIMITED 201,202, lind Floor, South End Square, Mansarovar Industrial Area, jaipur-302020 or
Ajay Lovanshi— 9251644596 or respective branch during office hours. Note: This is also a 15/30 days notice under Rule 9(1)/8(6) to the Borrowers/Guarantors/Mortgagor of the above said
loan accounts about tender inter se bidding sale on the above mentioned date. The property will be sold, if their out standing duesare not repaid in full.

Place : MADHYA PRADESH

Authorised Officer Aavas Financiers Limited

Date : 11-Nov-2025
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